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the expenditure On account of the 
Central National Discipline Scheme 
Instructors transferred to Punjab 
service for so lcng as they remain in 
service; 

(b) whether it is also a fact that 
the Ministry of Education assured the 
Punjab Government to take over the 
administrative control of these 
N.D S.ls with effect from 1st August. 
1972 and give benefit of higher emolu-
ments, if any, on their absorption in 
the State Service from retrospect date 
i.e., 1st August_ 1972; and 

--. 
(c) if so, what are the reasons for 

which concurrence has not ::>een given 
to the Punjab Government for its im-
plementation during this period of 
more than four years? 

THE MINISTER OF EDUCATION 
AND HEALTH AND SOCIAL WEL-
FARE (.SHRI B. SHANKARANAND): 
(a) Yes, Sir. 

(b) The proposal at one sage was 
th'at the Punjab Government would 
absorb the N.D.S. Instructors with 
effect from 1st August 1972. It was 
understood that they were to be 
absorbed in the prevailing scale of 
pay in the state Government, but 
none of these Instructors would get 
less emoluments than what they were 
getting from the Central Govern-
ment at the time of absorption. It 
wa~ also classified that even if the 
Stoate Government took one or two 
montbs mQre in absorbing the N.D.S. 
Instructors the benefit of higher 
emoluments, if any, could be given to 
them retrospectively with effect from 
1st ."f August, '1972. The Punjab Go-
vernment, however, could absorb the 
N.D.S. Instructors only with effect 
from 1st .July 1976. 

( c) While considering the question 
of absorption in 1976, the Punjab 
Government made a point for con-
sideration whether the N.D.S. Instruc .. 
tors could be constructed to have 
been absorbed on 1st February 1973. 

This point was examined on its own 
merits and was not found justifiable 
and the Punjab Government was 
informed accordingly. 

Central Bouslnc Funds to Orissa for 
LIG HousiDI' Schemes 

4909. SHRI CHINTAMANI PANI-
GRAHl: Will the Minister of WORKS 
AND HOUSING be pleased to state: 

(a) whether any amount was allott .. 
ed to Orissa in 1978-79, 1979 ·80 and 
1980-81 for Low Income Group Hous-
ing Scheme in the State; and 

(b) if so, the amount provided res-
pecti vely and how many houses in 
which district and by whom have b~en 
built in Orissa under tlhese ~chelnes in 
these years? 

THE MINISTER OF WORKS AND 
HOUSING (SHRI P. C. SETHI): (a) 
and (b). Central Financial Assis-
tance for the State's Plan Schemes is 
given in the shape of 'block loans' 
and 'Block grants' for its ploan as a 
whole and it is not related to any 
particular head of ce\tt.loplnel1t 
Or scheme. Similarly funds given 
from Life Insurance Corporation, 
General Insurance Corporation and 
HUDea to the State for its various 
housing schemes are in the nature of 
package assistance. It is, therefore, 
not possible to indicate the am';)unt 
allotted exclusively for Low Income 
Group Htousing Scheme in these years. 
As regards houses built, the State 
lGovernreent has not intimated any 
progress after 30th June 1977. 
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Towns and villages provided with 
Telephone facility in West Ben~al 

4911. SHRI AMAR ROYFRADHAN: 
Will the Minister of COMMUNICA .. 
TIONS be pleased to state: 

(a) the number of towns and villa-
ges having telephone facilities in the 
State of West Bengal; and 

(b) the number of villages, district-
wise proposed to, be provided with 
telephone facilities, particularly in 
Adivasi areas during 1980-81? 

THE M!N1STER OF STATE IN 
THE M1NISTRY OF CO:M1MUNICA-
TIONS (SHRI KARTIK ORAON) : 
(a) 802. 

(b) The programme for provision of 
telephone facility in West Bengal 
during 1980-81 is given below:-

S.Nv. District Total No. No. of 
of v11lagcs vi lages-
to br pro- in 1"'1 ibal 
vided with areas out 
Tt'"lcphone of total 
facility number 

---------__... __ - --- ... -- -- - ~. 

I. B'lnkura 

2. BirbhUln 

3. jalp.J.iguri 

5. 1\lidnapof(". 

6. Purulia 

7. \Vest DindjpUl 

8. Burdw<.lll 

9. Cooch Bihar 

10. Hoogly 

II, Howrah 

12. Darjeding 

13 Mursliidabad 

14. Nadi,\(1 

15. 24-Parga '1.as 
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Post Reserved lor SC/ST lying 
Vacant 

4912. SHRI LAKSHMAN MAL-
LICK: Will the Minister \Jf COM-
MUNICA TlONS be pl~ased to state: 

(a) the number of posts reserved 
for Scheduled Castes/Scheduled Tri-
bes in his Ministry including in the 
attached and sub-ordinate offices 
whiCh remtained vacant as on the 1st 
June, 1980; and 

(b) the reasons for not tilling up of 
these posts? 

THE MINISTRY OF STATE IN 
THE MINISTRY OF COMMUNICA-
TIONS (SHRI KARTIK ORAON) : 
(a) and (b). The information is be-




